
*98i ;

(b) thq num ber o f  p a s sp o rts  issued d u rin g  
the year and  the nu m ber o f pen din g a p p lic a -
tions as on 31 D ecem ber, 1981 ;

(c) th e  a v e ra g e  tim e  ta k e n  a t  R P O  in 
D e lh i  to  issue a p a s sp o r t a f te r  receipL  o f 
a p p l ic a t io n ; a n d

(d) steps taken to expedite issue o f  pass-
ports ?

T H E  M I N I S T E R  O F  E X T E R N A L  
A F F A I R S  (S H R I P .V . N A R A S I M H A  R A O ) :
(a) 88, 285

(b) 89,332 and 5,399 respectively.

(c) 4 to 5 weeks, subject to application* 
bein g  properly filled in and com plete in a ll 
respects.

(d) Passports are bein g issued expeditiously 
under the existing sim plified procedure. T o  
en able R .P .O .,  D elh i, to cope w ith  the un-
preceden ted  dem and for passports, steps were 
taken to ensure tim ely and regular s u p p l v  
o f booklets to them. 26 additional posts w ere 
also sanctioned for thr purpose durin g  1981-82.

Electrification in Kerala■r '
8079. S H R I  S K A R I A H  T H O M A S  : 

W ill the M inister o f  R A I L W A Y S  be pleased 
to  state ;

(a) the percentage o f  electrification o f 
ra ilw a y  lines in the coun try; and

(b) the percentage o f  electrification o f 
lines in K e ra la  vis-a-vis the national average ?

T H E  D E P U T Y  M I N I S T E R  IN  T H E  
M I N I S T R Y  O F  R A I L W A Y S  A N D  IN  T H E  
D E P A R T M E N T  O F  P A R L I A M E N T A R Y  
A F F A I R S  (S H R I M A L L I K A R J U N )  : fa ' 
8 .9 3  p er cent.

(b) N il.
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(a) the num ber o f  application s for Pass-
ports received b y  the R egion al Passport O ffice  
in  D elh i durin g  the year en ding D ecem ber, 31
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E x p e n d i tu re  on  I n d ia n  M is s io n  
A b ro a d

8081. S H R I  R .P . G A E K W A D  : W ill th<- 
M in ister o f  E X T E R N A L  A F F A I R S  be pleased 
to slate;

(a) the num ber o f E m b assies C o n s u la te s  
a n d  M ission! I n d u  h n  in For„-igi c o u n trici;

(b  ̂ w hether a n y  evaluation  had  been 
m ade ab out the w o r k  load or perform ance o f

hese m issoni;

(c) the e x p e n s e s  being in cu rred  on  these 
missions;

(d) w h it  a re  the p ro p o sa ls  under consider-
a tio n  o f  the G overn m en t lo  m ake these mission-;

m o re  fu n ction al and  m ean ingfu l; and

(c) if  so, the details th ereof ?

T H E  M I N I S T E R  O F  E X T E R N A L  
A F F A I R S  (S H R I P .V . N A R A S I M H A  R A O ) :
(a) there are 130 M issions/Posts u n d er b u d ge-
ta ry  control o f  ihe M in istry  o f  E xtern al A ffairs.
In ad d ition al lhr:re a rc  4 C on sular representa- 
ti j^ i  u i.l-ir the bu d getary  control o f  th>- 
^Ttnistry o f C j t m r ir c ; ,

(b) T h is  is n al ingoing process and carri-
ed out front t im e  lo  tim e.

(c) T h e  expenies being inccurred  on lhe 
missions u ndrr the b u d getary  control or tin* 
M in istry o f  E xtern al Affairs are as fo llow i:

B .E . 1981-82 R .E . 1981-83
{ In thousands o f  R upees)

4 48>53*56-

(d) an d  (e) . In accorance w ith the 
G o vern m en t’s p olicy  o f keepin g under 
review  the functions n g  o f various Missions/ 
Poats abroad, periodic visits o f high pow ered 
F oreign  Service Inspectors consisting o f  O fficers 
o f  M in istry  o f E xternal A ffairs an d  M in istry 
o f  Fin an ce arc undertaken, to m ake an  overall 
assessment o f the perform ance o f  our missions 
in  political, econom ic, consular and  cultural 
pheres and recom m endation's m ade to lhe 
G overn m en t o n  various m easures to n u k e  ih<~ 
concerned  mission o p tim ally  fun ctional.

In c e n tiv e s  to  S ta te s  f o r  im p le m e n ta t io n
o f  F a m ily  P la n n in g  P r o g r a m m e

808a. S H R I M  A T I  J A Y A N T I  P A T N A I K :  -  
W ill the M inister o f  H E A L T H  A N D  F A M I L Y  
W E L F A R E  be pleased to^“ t: e;

(a) w h at are tlie in c ;n tiv e s  now  being 
given to the S lates w h o  perform  w ell in im p le-
m enting the F a m ily  W elfare Program m e and 
exceed the targei laid  dow n for them  by the 
C en tre; and

(b) w h eth er to provide an a ttractive  incen-
tiv e  to the States to im plem en t this v ita lly  
im p ortan t program m e G overn m en t o f  In d ia  
prof>os= allocation_ o f  ad d ition al C en tra l assis-
tan ce to the States fu lfilling  their targets to 
increase their Plan size?

T H E  M I N I S T E R  O F  H E A L T H  A N D  
F A M I L Y  W E L F A R E  (S H R I B- S H A N K A -
R A N A N D ) : (a) T h e  cen tral assistance
to all the States an d  U n ion  T errito ries  u n d e r  
the F am ily  W elfare P rogram m e is given as 
per lhe ap p roved  pattern o f  assistance. N o 
separate incentives arc g iven  for perform ing 
w ill in the program m e.

(b) T h e  en tire question o f  incentives in 
the N ation al F a m ily  W elfare  P rogram m e is 
under review .

i l e a l t h  G u id e  S c te m e

8 '$ 3 . S H R I M A T I  J A Y A N T I  P A f -  
N A I K  : W ill  thr M in ister o f  H E A L T H  A N D  
F A M I L Y  W E L F A R E  be pleased to state  :

(.0 the m-vm object o f the C e n tra lly  
sp >nsoivd 66 H ealth  G u id e  S ch em e” .

(b) the n v n e s  o f the States w here 
sucli schem e h^s been introduce ;

(r) w hether t ’ie p.b ive schem e has been 
in O rissa;

(>l) i f  s-i, s nee w h n in h is  biren st .rtjd  
iinpleinent.'.lion in ihr.t St ,tc ;

fe) the fin an cial a llo c  ilio n  m-’.dc t> 
0 1*ivi,r> fur im p lem en tin g  such schem e sin o; 
its inception (year-w ise) ; and

(f) the achievi'm iTit n r .d '1 under such 
schem a in th \t S ta te  ?

T H E  M I N I S T E R  O f  H E A L T H  A N D  V A  M i 
L Y  W E L F A R E  (S H R I B. y H V V K A X A  
N.-VND): "

(a) T ile  m ain  objrrci o f the C ^ i l r i l l y  
Sp j.iso red  He;'.lih G uide Schem e is so secure 
Com m unity in volvem en t P artic ip ation  in
tack lin g  its own H ealth  problem s by training 
Volu ileers s e le c 'id  by t lv  c im m u n ity  in 
preventive and p rom otivc aspects ui Iw .lth , 
fam ily  p lan nin g and  M .C .H . ami also to 
provide treatm ent for m inor ailm en ts an d  
first-aid durin g  accidents and em ergencies.

fb) T h e  Schem e h^s been taken up in 
a ll  the States and U n ion  T erritories excep t 
Jam m u  &  K ash m ir, K e ra la , T a m il N ad u  
an d  A run ach al Pradesh, w ho are im p lem en tin g  
altern ate  schem es.

(c) to (0  Orissa lias been im plenting 1 
Sclw m c from  the very  beginn in g. O n  :




